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Director (Academics)/ A ob 011-28036501, 01120892191 (0)
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No. DJA/Trg./Bx-03/0C-DHIS(Promotion)/Bateb-XVIII/1972/2026 /aigb £ 07" April, 2026
To

1. The Ld. Principal Distrigt & Sessions Judge, Marth-West, Robini
2. Theld. Principal District & Sessions Judge, North, Rohini ot
g/rhe Ld, Princips! District & Sessions Judge-cum-Spl. Jydge (PC Act) CBI, RAﬁc

Sub:  Court Attnelment.of Tratnce-@fficer of DIIS. in District Courts from 13:04.2026
30:04,2026 o till-he.gats s regnlizpostng; wiichovends-éailier,

Respeoted Siv/ Madam,

‘This is to inform that Mr, Punget Magpal, newly appointed/promoted -Officers- of DE
Under Limited Corapetifive (Deparimentil) Exapsination Quota is presently undergoing four wee
Orientatitin Coutse'nt Telhi Tuditizl Academy. His tafiting i“s“guiiig. to conclide-on’1.04:2026.

Lt is further 1o inform that the Delhi Tudicial Acadomy huy been.authorized-by the Hon'ble
High Court of Delhi to put the newly appointed? reorpited/ promioted ©fficers of DS/ DHIS on
Court attachment’in the Distict Coutts after completion of theirttaining till ticir regulavposting is
made by the Hon'ble High'Court,

Therefore, it is requested that Mr. Poneet Nagpal, newly. i'promutcd Officer of DHIS may
kindly be nftached with Courls as per schedule enclosed s Annexure ‘A from 13.04,2026 to
30.04.2026 0r (il he gets his regalar posting, whichever is earliéy.

The Mentor Judicial Officers be also requested to interaol and suitably guide the Trainee
Judicial Gfficer about the issues and challenges faged by them in their respective jurisdictions.

If the Mentor Judicial Officer with wham the Trainee DHIS Officer has bsen attached,
Lappens to be on leave or is unavailoble due to any administritivefancillary reason, thes trainee
Officor may kindly be attached with-the Link:OfffeerSnotherJuditidl. Officer of similar jurisdiction
in your district. Tn case:the ientor -Jud_gc:is:.t_npn,s,t_'e,r:ed;;,‘,i]i,e;t_'r'a_i’,iine_n;pi]‘lpmrs‘tha}r:hb:aﬂﬁcheﬂ'
with:the successor Judge. In speh an eventinlify, copy of thie ordeér of attacluent may kindly be
sent to the Academy for informntion and record.

With regards,
Yours faithfully,
(Rajosh Kuwar Singh)
Encls.: As above
No. DIA/Trg./Ex-03/QC-DIHIS(Promotion)Bateh-XVIIT/ 19722026 07" April, 2026
Copy for information:tos
» The Ld. Registrar' General, High: Court ofDelhi, New Delhi.
s Mr. PunestNagpal, Traines DEIS Officer (on promation)
—
(Rajesh Kumar Singh)

PALIDISTRICT: & SESSIONSIDGE CUM:S Pl JUDGE
JUSEAVENUE COYRT COMPLEX;] "Emeuié'f“

No. JOTPIRAC#IGa;..I:Z-OéB; Y 7 52 -:_D/ '%3;‘:Déated K- ll_—— 2 A

Co ith Cite . ; . — e
- m:_F'Y alongwith its enclosures forwarded-far information:

and necessary

L. Dr vishal Gogne, Speclal Judge (PC S
Aventie Caurt Caniplex, N 5eﬁ’1i. PR Bl s, W cases) Rouse

2. Sh. Sushant Ghangotra, Sp
et | De'lh% 1 Spedial Judge (PC Act). (CBI), Rouse Avenue Court

3. The Branch In-charge, Admn, Fifin P i
i ! ge; Admn, , Pool Car, ¢ ili
L e CDur’t’Gomp[ex‘.;New?Delhi. Care Taking, Facilitation Centre,
wf The Web-site Committee; Tis-Hazarl Gourts, Delhi:
8. The RS fo Ld. Princlpal:& District Sesslons Judgecum-Spl, Judge (PC Act), (cBI)

RACC, New Delhi.
Wl -

’r(mcs_w:m‘v'-q_w&‘sm
Officer In-charge-(Judl.
far Ld. F'm_)qipalzDi_stricbeE:'Sesén’iiﬁs..(Judg'é)
eym- Spedial Judge(PC Acti(CRI)
Rouse-Avenue Eourts-Coinpley,

New Delhi,




Annexurc'A’

Court Attachment of one Newly Appoirited/ Promoted Officer to DEJS

from 13.04.2026 to 30.04.2026 or till he gets his regular posting, whichever is earlier

Name of Trainee
Officer

Name of Mentor Judicial Officer

Distriet & Court Complex

Date of
Attachment

Mr. Puneet Nagpal

. ss 13.04.2026
Ms. Rajani Ranga ASJI (POCS0) North-West Rohini 10 15.04.2026
16.04.2026,
. ASJ (Special Fast Track 5 17.04.2026,
Mr, Kapil Kumar Court) North-West Rohini 20.04.2026
& 21.04.2026
; i Special Judge-(PC Act)
Dr. Vishal Gogne (CBI) (MPs/MLAs Cases) Rouse Avenue | 18.04.2026
. s i 22.04.2026
Mr, Rakesh Kumar-V District Judge Naorth-West Rohini t0 24.04.2026
r. Sushant Changotra| Special Judge (PC Act) Rouse Avenue 25042056 "
(CBI)
Mr. Sidharth Mathur District Judge North Rohini 27.04.2026

to 30.04.2026

]




